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(2) a copy of Administration Re=-
port of the Kerala State
Electricity Board, for the year
1961-62 under section T5(1A)
.of the Kerala Electricity
(Supply) Act, 1948, read
with clause (c) (iv) of the
Proclamation dated the 24th
March, 1965, issued by the
Vice-President discharging the
functions of the President,
in relation to the State
of Kerala. [Placed in Library.
See No. LT-4628/65].

TENTRAL ExcIsE  (SEVENTH AMEND-

MENT) RuLes, 1965

The Deputy Minister in the Ministry
of Finance (Shri Rameshwar Sahu):
1 beg to lay on the Table a copy of
the Central Excise (Seventh Amend-
ment) Rules, 1965, published in
No'ification No. G.S.R. 1159 dated the
14th August, 1965, under section 38
of the Ceniral Excises and Salt Act,
1944, [Placed in Library. See No.
LT-4629/65.]

12.01 hrs.

Momion oF No.—CONFIDENCE IN THF
CounciL oF MINISTERS—coOntd.

Mr. Speaker: Yesterday I had ex-
tended the time by one hour. I
wanted to ac:ommodate Dr. Aney
and Shri J. B. Singh......

Shri Karni Singhji (Bikaner): Shri
F. K. Ghosh was on his feet,

Mr. Speaker: But I cannot help it
When objection was taken by one of
the Members of the Opposition that
there is no quorum, the House had
t0 be adjourned. We will have to
proceed with the reply of the Frime
Minister.

Shri Earni Singhji: Shri P. K.
Ghosh was on his feet.
Mr. Speaker: That is right. But

what can I do? 1 also wanted to
accommodate Shri J. B, Singh.
Shri P. ‘K. Ghosh (Ranchi East): It
is the convention that unfinished
speeches are allowed to be finished
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the next day. I may be allowed to
finish my spee:h,

Mr. Speaker: I had declared yester-
day in the morning that the debate
would be concluded by yesterday
evening and that we will have the
Prims Minister's reply today. I have
to apologise to the Members whom 1
have not been able to call though I
did my best to accommodate them.

E§ =t Fo 7o AT (1Y) @ wWEemw
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g7 | Wg WY gW &G FAT AET, ar
eF wazg 7 37 § zrzw faamr o
TH T99 F179 &1 grm | aHT feafa
¥ 7] @t #1 9397 59 (gaen !
§ A5 WO § H3-Fw § AT §
@ 9AFT ®WC § 9T § I #Y
e & afaerd | mTgT W E
T EFT T7ZHAT GO WYT EAIL 2
&1 7237 72 2T, A1 ZaRr @ g
F7AT 21 Afewar 21 Fg |

The Prime Minister and Minister of
Atomiec Energy (Shri Lal Bahadar
Shastri): Mr. Speaker, Sir, the Mem-
bers of the Opposition are free to
move a No-Confidence Mo'ion when-
ever they so like. But [ would merely
like to say that to make it, more or
less, a routine matter in every session
of the House is perhaps not setting
up a very healthy precedent and
especially in the present context of
things. I would merely say that this
Motion is wvery regrettable,

I am thankful to Mr. Masani for
the few good words he spoke about
me. We differ in our views tnd we
belong to different parties, but this
should not cause any bitterness at
all between us. We have worked for
more than thirty years together and
I think it should sustain our old
acquaintance and friendship.
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The main attack on our policies has
been that we have made a very big
Plan and this Plan will cause great
difficultizs for us. As the House is
aware, soon after our independence,
we had to concentrate on the econo-
mic development of the country.
Naturally this was the first and fore-
most task for the Government and
we have pursued it to the maximumn
extent possible.

What was the context in which we
decided that we should try to develop
our country on a planned basis? Sir,
we have, of course, our own ideology
ang our own policy, but we felt that
we nezd not have a very dogmatic
approah but it was essential that
there should be planned development
and we felt—or the Government feli
—that there should be ragular Five-
Year Plans.

Our problem is that our needs are
tremendous. We have been subject-
ed to slavery for a long period and
we find ourselves in an extremely
miserable position because, wherever
and in whichever direction we go, we
find, that the country is backward;
whether it is roads. ports, railways,
power, electricity, industry, mines or
any other field, we find that we are
extremely backward and we have to
catch up with the events. But we
should also realise that, for that, we
have to find the necessary resources.
What are we to do if the needs and
requirements are great? We have to
fulfil those neds and requirements
and, in fact, what we have planned
for falls far short of fulfilling our
needs and requirements. Whether it
is the State Governments or even, if
I might say 50, the Members of Par-
liament or others, they all want the
various things to be done and differ-
ent measures and steps taken to
remove many of the deficiencies
which prevail in the country. This
compels us to have a bigger Plan and
it is in this context that we find that
we have to draw up a bigger Plan
every time because we have to catch
up with the tempo which the earlier
Plans have created. If we do not do
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it, then it would mean the stagnation
of our economy which would ulii-
mately result in the misery of our
people. We do believe

Shri Hari Vishnou Kamath (Hoshan-
gabad): I am sorry to interrupt. Why
did the Prime Minister suggest one
year's respite for consolidation?
(Interruptions),

Mr. Speaker: Order, order.

Shri Hari Vishnu Kamath: The
Prime Minister had yislded, and
therefore, I asked the guestion. Why
should my hon. friends shout?

Shri Maurya (Aligarh): When the
Opposition Members were speaking,
they were interrupting, but when the
Prime Minister is speaking now, they
want that we should not interrupt.

Mr. Speaker: I would just reguest
the hon. Prime Minis'er in regard to
one thing. If he is prepared to
answer those interruptions, then he
might yield, but if he wants to pro-
ceed uninterrupted, then he might
continue, and 1 would ask the hon.
Members not to interrupt, But when
he himself sits down, then I have no
option but to permit the interruption.

Shri Hari Vishnu Kamath: He had
sat down, and that was why I put my
question.

Mr. Speaker: I would request hon.
Members now not to interrupt. I
presume that the hon, Prime Minis-
ter does not want to vield. So, he
might be allowed to prozeed uninter-
rupted. There should be no inter-
ruptions. At the end of his speech,
if there is anything to be asked, then
I shall permit a few questions.

Shri Hari Vishnn Kamath: He may
not yield in future, but when I put
my question, he had yielded.

Shri Lal Bahadur Shastri: The hon.
Member might as well have waited
to listen to my speech and then put
his question.

Shri Hari Vishnu Kamath: It was
because he had yielded that I asked
the question.
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Shri Lal Bahadur Shastri: As ] was
saying, in the present circumstances
we have no alternative but to go in
for a bigger plan, bscause the coun-
try wants it and the country needs
tremendous changes and great deve-
lopments. Even our industrialists
will also, T have no doubt, want a
much Dbigger plan. But, of course,
they would like to depend on getting
aid and help mere and more from
foreign countries. Of course, we can=
not accept that policy, because we
have to depend more and more on
ourselves. I do not mean to suggest
that we do not want aid or help from
other countrizs, bu! ultimately our
objective has to be to reduce the
quantum of help whi:h we get from
abroad. In fact, a much bigger plan
was proposed in the Planning Com-
mission; various committees met and
there was a suggestion to have a plan
of about Rs. 27,000 crores first and
then of Rs. 24,000 crores.

Shri Ranga (Chitfoor):
Rs. 30,000 crores?

Shri Lal Bahadur Shastri: There
was even a suggestion for a plan of
Rs. 30,000 crores. But after having
takea everything into consideration
we felt that we must look to the
resources as well There is no point
in just being an idealist. Before we
accept any plan, we must see what
the resources are and how far it

Why not

would be feasible to find both the
external and internal resources.
After having had talks with the

Chief Ministers of various States, we
came to the conclusion that it would
be possible for them to find the
necessary resources which had to be
found from the States, and the Centre
also would be in a position to find the
necessary resources. So, in these
circumstances, we agred to this
figure of Rs. 21,500 crores.

However, I must say that we will
have to keep a constant watch on the
resources position. and if we find that
necesary resources are not forthcom-
ing we will have to review the posi-
tion. I do not think that this would
happen, but yet I would like to say
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that we must find the necessary re-
sources; but if we do not get them,
whether by the states or by the
Centre, then we will have to review
our position most carefully. In facl,
every year at the time of the presen-
tation of the Budget, the resources
position will be carefully examined. It
is necessary that we tap new resources
anj new sources. I know thers will
be taxation. We will try to get funds
from our public sector proje:ts
through their earnings. There will
be savings. All these elements will
help in finding the necessary
resources,

I have, however, a feeling that in
regard to taxes, we can certainly tap
new avenues. But in gome cases, we
have also to consider if a particular
taxation measure has not reached the
saturation point, and if it means al-
mos* a no-return., then we have to
review the position. We have to
consider it, because what we want i
a constant flow of money and res-ur-
ces for our plan, and we should not
certainly give the impression that
there has to be taxation for taxation’s
sake.

We will also have to be very care=
ful in regard to our foreign exchange
position. We do not know what we
will get from other countries with a
view to finding necessary foreign
exchange resources for the plan. But
vet the picture does not seem to be
very dim; the prospects seem to be,
on the whole, fairly satisfactory.
However, T would not like to express
my views categorically one way or
the other. Yet an effort has to be
made, and our Finance Minister
would soon be going to the United
States and to some other countries
with a view to discuss matters and
see that necessary resources are made
available for the Fourth Five Year
Plan.

Of course, in a socialist society, the
public sector has to receive the high-
est priority. T would not like to say
much as to how our public sector pro-
jects have functioned . . .

Shri Harl Vishau Kamath: Not
worth saying.
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Shri Lal Bahadur Shastri: But zs
far as | can say, except for a few
projects, on the whele the other pro-
jects  have functioned very well
indeed.

Shri Ranga: Question,

Shri Lal Bahadur Shastri: in fact,
the Finance Minister the other day
mentioned the figures, the profits
and earnings from the public sector
projects. If we do not have the
desire and necessary strength to run
these public sector projects profitably
—it is not merely a questicn of
ideology—we will certainly nave tO
reconsider. But I have no doubt that
in a few years, in course of time, our
public sector projects will be doing
much better than the private sector
projects. We have made consider-
able improvement in management, and
we will have to effect further im-
provements, but it is necessary that
the public sector projects should
cover as many areas as possible. Of
course. we have the private sector
projects, and they have to play their
own role. I would say that Govern-
ment will try to help them as much
as it can in order to achieve the
targets which have been prescribed
for them.

Shri Masani paid compliments to
Pakistan for the progress they have
made. I do not grudge it.

Shri M. R. Masani (Rajkot): T did
not., somebody else pe2rhaps.

Shri Lal Bahadur Shastri: Perhaps
someone else said it. I would not
like to go into details, and, I do not
want to compare ourselves with other
countries. Still some kind of pro-
paganda is being carried on, and
therefore 1 thought I should make it
clear as to what kind of progress Pak-
istan has made. It is only after a long
period of very slow growth in the
1950's that Pakistan’s economy has
begun to grow rapidly, at over 5% per
annum since 1959-80. Agriculture
which grew only by 1'3 per cent per
annum in the 1950’'s shows a rate of
increase of 3'5% since 193%-0.
‘which is about the average rate of
growth of Indian agriculture over a
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miach longer period. The rate of
grow'h in India in 1964-65 was 7:33
per cent. according to estimates just
published.

No less important is the fact that
Pakistan's development had beéen ac-
companied by a much greater dis-
parity in income between the poor
and the rich, and I shall quote what
Mr. R. F. Husa.» hs written i The
Times, Londos, un August 10th  He
had said:

“In the economic sphere there
is great activity and on the whole
the country gives an impression
of expansion. There are more
jobs and more moneys in people's
pocket, but the disparity bet-
ween the rich and the poor has
increased alarmingly. The differ-
ences in their living conditions is
glaring.

“The rich areas are remarkably
c'ean and the poor disgustingly
dirty. On paper vast sums of
money are allocated to improve
conditions, but all too often the
money finds its way into the pri-
vate pocket.”

Shri Vasudevan Nair (Ambala-
puzha). Where is the difference?

Shri Lal Bahadur Shastri: I do
not cay that we have completely re-
moved all disparities. There are dis-
parities in our country. Of course,
there is a section which has reaped
enormous benefits, ang yet our effort
has been to make an all-roung deve-
lopment, all-round progress, There
are sections in our country which are
suffering or have suffered, yet it can-
not be denied that a very large num-
ber of our people, their size is very
great have benefiteq by our plans
and programmes 1 would also like
to add that compared with our popu'a-
tion ang with the area, Pakistan has
got almost double the aid which we
have received from other countries.
That is a factor with which greater
development is possible.

I know that we are facing a diffi-
cult situation in so far as food is con-
cerned. It has caused us great con-
cern during the last month and a half.
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This ig rather a strange situation but
unfortunately there has been a short-
fal] in the rains, This caused a
special king of situation creating
doubts in the minds of the farmers as
well a traders. The result is that
there has been a shortage of food-
grains in some parts of the country
ang there have been special difficul-
ties in certain pockets, Luckily, we
Lave now got the rains and it has
gives some relief, It has to be realis-
cd that the bigger wholesalers and if
1 may say so big farmer- have got
focdgraing with them and they will
have to be tackled .

Shri Ranga:

Shri Lal Bahadur Shastri: 1 know
there will be some difficulty in handl-
ing the big farmers but the State Gov-
ernments have no alternative, the
State Governments wil] have to
handle and tackle the big farmers;
they should try to pursuade them,
whatever the methods be. But this
has to be tackled and they have to be
handled,

Question.

Secondly, we are getting imports
and we expect to get adequate im-
ports and we will try to help the areas
which are in difficulties and try to
help them as much as we can. This
is of course the short termn remedy.
Immediately we have to do these
things, Ultimately it is only greater
production which will solve this pro-
blem ang we attach the highest im-
portance for that to the agricultural
secfor, Mr, Masani said that our al-
location was rather vyery small and he
mentioned this in percentage. In
terms of percentage it may not be
large as compared to what it was in
the Third Plan ang I would merely
like to tell him that in actual amounts
the allocation is double. For instance
in the Thirq Plan the allocation was
Rs, 1091 crores. Now, in the fourth
P}anl it is Rs, 2,400 crores. In irriga-
tion, power ang rural works and re-
habilitation and two or threg other
items which are connected with agri-
culture, there has been consistent in-
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crease; there are big increases in the
fourth Plan as compared to the third
Pan, If irrigation, power, small in-
dustries, transport—all connecteq with
the rural areas—if all these various
items which directly benefit agricul-
tural production are included, it will
be foung that the total figure comes to
Rs, 4,387 crores a:s compared 10
Rs. 2.141 erorcs in the third Plan. So,
the allocation is quite big.

The point is whether it would be
possib'e for this sector to absorb all
this amout of money; if it would be
absorbed, naturally we will feel very
happy. Not only that. I am pripar-
ed to say that in ca‘e there is any
dearth of money for the agricultural
sector, it woulg be found, and it would
naturally be given the highest priority,
Secondly, if there is to be any cut in
any field, it will not bge done in the
case of agriculture, We may have to
do it in some other sector but not in
agriculture,

1 would a'so like to say that what I
had suggested was that in the first
year of the fourth Five Year Plan, the
highest allocation will be made for
agriculture. 1 had said that the
Planning Commission choulg give
thought to it and also that they should
prepare an integrated plan of agricul-
ture. [ do not know how it has ap-
peared in the newspapers. I did not
get either any oral or written infor-
mation from the Planning Commission
that they did not agree with this ap-
proach, What has appeared in some
newspapers is absolutely incorrect. Im
fact. as [ -aid, the Planning Commis-
sion is preparing an integrated plan
of agriculture with the necessary in-
puts and all that; they should prepare
a co-ordinated picture of agricultural
developmeny They are doing it, and
1 have no doubt that the plan that
they will draw up for agriculture will
certainly put agriculture on a sound
footing.

A reference has been made to
planning. It has been said that the
biggest evil is perhaps the planning of
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our country's economic development
and for that perhaps the Planning
Commis-ion is helq responsible. 1
would merely say that in fhis wvast
country, with enormous problems, we
cannot go ahecad with the economic
development without having a plan
with us. And if there is no plan, we
will present a distorted picture of
our economy. I would like to tel] Shri
Masani that it is not only the socialist
countries who have got planning
bodies. Even in the Uniteq Kingdom
there are two bodies which they have
ret up for planning

Shri Ranga: Are they super-Cabi-
nets placeq on top of the Government.
(Interruption).

Shri Lal Bahadur Shastri: It is not
a super-Cabinet

Shri Ranga: You are only a nomi-
na] Chairman of the Planning Com-
mission. (Interruption).

Mr. Speaker: Order, order.

Shri Lal Babhadur Shastri: The
Planning Commission has been given
its task, and it has to complete that
task, It has completely to follow the
policies of the Government, There is
absolutely no reason to suggest that
they can superimpose their views on
the government But certainly there
is constant consultation and discussion
and more or les: we agree amongst
ourselves. Generally we find that we
see eye to eve with each other. As I
said, U.K. France or other countries
have a planning agency. Besides that,
I might add that the World Bank, to
which I think Mr. Masani will attach
importance  also has suggested that
there should be a proper plan for
development. They will consider
giving aid or loan only if a country
has pot a proper plan for development,
In the circumstances, to suggest that
planning itself is some kind of evil
will not be correct at all. To some
extent, I think with some reservation,
Mr. Dandeker agreed with it.

We have to depeng more and ‘more
on ourselves and we must contribute
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the maximum, the country will have
‘o give the maximum, in the form of

1axes or in other forms. The imposts
which have peen levieg might be

heavy, but yet it is an indicat.on of

the fact that we want to contribute

our best for the fourth plan and for

helping in puilding up our economy.

These imports do not touch the com-

mon man at a’l .

Shri M. R. Masani: Question.

Shri Lal Bahadur Shastri:.... or
needs or items which are daily neces-
sities of life

What is more important is that in
the fourth plan we must see that
there is no deficit financing. In-
flationary tendencies have to be check-
ed ang curbed. So, even if we have
to undertake some burden-, we should
be willing to do so, so that at least
there is no further inflation in our
country and the prices are contained
within a reasonable jimit.

There is some doubt in the minds of
the peop'e whether these imposts or
checks on imports might not affect our
production. There is come substance
in it, We will certainly have to con-
sider as to what steps should be taken
so that the increase in production is
not handicapped. Naturally for raw
materials and components, we need
free foreign exchange and special
efforts will have to be made to get it,
so that production, specially in small-
scale industries and even bigger indus-
tries, does not suffer.

Of course, in a regulated economy,
there have to be controls and some re-
gulations and checks. But I do feel
that we have also to review side by
side whether certain controls could not
be lifted. After all, firstly. it is neces-
ary that there should be minimunr
checks ang counter-checks in so far
as the setting up of industries is con-
cerned. And, secondly, as I said if
necessary, controls in certain—of
course, where it is absolutely essen-
tial—cases may be lifted. For
example, we have recently lifteq con-
trols over some special qualities of
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steel and pig iron, and we have also
decided it in principle that cement

woul? be de-controlled except for
the auantity which is needed by the
Government, So wg have to keep

under constant review the kind of re-
gulations, checks ang controls we
have, because it i essential that pro-
duction should increase ang nothing
will help the country more than in-
creased production in different direc-
tions.

Sir, T must say that the picture
which Shri Dandeker painted the
other day was as if there had been no
progress at all and this country is
just going to ruins. I would merely
gay that over the period of 14 years
since we embarked upon planned eco-
nomic development the real national
income of the country has gone up by
about 69 per cent, despite increase in
population. The real income per head
of the population increased by about
27 per cent .

Shri Hari Vishnu Kamath: What
about the distribution of that?
Shri Lal Bahadur Shastri:....pro-

duction of foodgrains has gone up by
over 54 per cent, the agricultural pro-
duction as a whole rose py about 40
per cent ...... (Interruption) .... in
1963-64 the per capita availability of
cereals. cloth and a range of manufac-
tured articles ha: gone up since 1951,
industrial production as a whole has
been diversified and has increased by
over 145 per cent the generation of
electricity is now five times more than
what it was at the beginning of the
First Plan, Hardly any crude oil was
produced or refined in 1950. In 1964
the figures were 2:'2 million tonnes
and 9 million tonne: respectively. The
production of steel presents a similar
picture and in the matter of extension
of irrigation facilities what has been
done over the three Plan-period re-
presents much more than the prog-
ress over half a century and in fact
more than which preceded it. At the
beginning of the First Plan the total
gross area irrigated from all sources
was about 55.8 million acres. Major
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ang medium irrigation scheme: taken
up in the first three Plans have alone
an aggregate potential of about 44
mi'lion acres.

Shri Ranga: llow much is going
waste?
Shri Lal Bahadur Shastri: With

what we propose to do in the matter
of additiona)] irrigation facilities over
the Fourth Plan, all but a small pro-
portion of irrigable area in the coun-
try would be provided with irrigation

facilities. In this field, our achieve-
ments could perhaps compare With
the best el-ewhere. Simultaneously,

there has been a large expansion in
social services and transport capacity.
When all is said and done, this, in the
apgregate, represents no mean order
of progress (Interruption).

1 do not mean Sir, to sugge-t that
everything is satisfactory. We have
to make considerable progress (In-
terruption). And, we have to tackle
the much more difficult problems the
country is faced with, I might, Sir,
add that what is more important here
is the implementation of our pro-
grammes ang policies. It has often
been said that we have been lackingz
in proper jmplementation and execu-
tion of our programmes; and policies.
We have been looking into this matter.
There have been various study groups
functioning, But I have often fell
that, perhaps, these patch-works or
these small efforts are not going to
meet the situation, and 1 am of the
opinion that there should be a high-
power commission to go into this
matter (Interruption). Becauwe, it
must cover the whole gamut of ad-
ministration. There is the Secretariat,
there arez the direclorates and, theo
we have also the administration in ihe
districts, 1 think both these aspects
are very important and they must be
tackled by a commission which would
be sufficiently powerful, 1 have no
doubt that if we have a commi-sion ot
distinguished people, it will produce
adequate results, Their recommenda-
tions will be such as would help in
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Improving our administration in
building up our Secretariat and also
in building up the services working
jn the ficld, So, in this context I d2
hope that this proposal will generally
be endorsed and approved, and I think
it i- an important proposal (Interrup-
tion).

1 would not like to say much on
other matters but I have mere'y to
request this House ang also the people
outside that we are at the present
moment involved in a grim struggle
with Pakistan in Kashmir and thi; is
a time in which we should get the sup.
port and co-operation of all.

Shri Ranga: You must deserve it.

Shri Lal Bahadur Shastri: It is
essential that nothing should be done
which woulg in any way help Pakis-
tan, Any disunity here in the coun-
try or any kind of strike will be....
.. (Interruptions).

Mr. Speaker: Order, order. There
ghould not be a running commentary
from so many quarters, Let us hear
the Prime Minister quietly. It is not
a dialogue that is going on. it is a
reply to a debate. It is not a diaiogue
that everywhere it should be inter-
rupted or privateé conversation should
be indulged in.

wt qegEe arent (faeiv)
ST 920§ FwEr wWrg?

W WA AT A FEAT AT T
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Shri Lal Bahadur Shastri: Sir, I
would like to say, I do not know if

280 (Ai) LSD—5

No-Confidence =~ BHADRA 4, 1887 (SAKA)

Motion 2046

the hon, Members realise the gravity
of the situation. I am really amazed
over it. After all . ..

sitng fema (777)  wa@ FH T
4z %7 %7 a3 2 fFgw 7 feafar &1
AETCET F AN TEAT E ! OFW w9
77 g & % T Arf3 w7 awig %7

st qut - F AfF 1 gwig F40
i w7

eI WY © 0T 9T 43 514 |
9T 39%F 9 7 § af saw @
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stagfemg - FaH k@ &
fFemam oo 1 A aw @
£ a1 g% A 1 A faar @

Shri Lal Bahadur Shastri:
and I repeat it, because . . .

I say it

st TWEAE ART  (ATTIHT)
qg TAT HIT Fa4 8 | AT qEA AT
FT #gata w<d ar Afq agard f5 a9
T w1 1 @ & 7K g fg ey
arga & 7 I H Far argrar famior
FLTE 37 TH1T, TAT WIW AT TIET
HFaT1grwig?

Mr. Speaker: Order, order. There
can be only one Member on his legs
at a time, We cannot proceed in this
manner. I have said it again and again
and now I am repeating it . .. (In-
terruption®). Now I will ask every
member to sit down.

=t TMAAE qAEY ;| A UFEY,
ST J4T g7 9 AT A @G |
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sqa=qr T at § {7 3007 §47 staeara-
TEATT 97 44T F77, TR a1 5
g AT R FAEAT # o g,
ITET TEEIF A T F ZHL T
AT @ & | (Interruptions).

WET WEIRD : IT A3T ATAAE
qzer A ¥ A1 S48 1 v IEw-
fafreze &1 stama qrar & 1 @ &
HIET o7 9 T2 A9 A T ADA 2 |
TT TFT a7 435 AT |

ot wg foawd : TTF AT F gggm
F AT AT g, T IH AT FEIR—
71 g0 fae T A&t 23 | /g fra
wqaR 97 ! T Ay & fag 7

Shri Lal Bahadur Shastri: I must say
that I do not expect any support from
the hon. Members of the Socialist Party

. .. (interruptions).

Mr. Speaker: Order, order. If three
members stand up and talk at the
same time, 1 will bave to take some
action.

st THAEE arEE : AT AT AT
gr a1 wfi @ f§ va =1 A far
#TT | (Interruptions).

weaw wERY : HEAAE 5T 45
1 il

wft TrRas TR s AT T F A
AT | A1EA &, &1 I K1 AW
fify az=dr =rfam

st ot WETT AERA, ..
(Interruptions).

wEIW WEREY : W AAE J1=
g qeg = FEA, A qA GEEA
AT g7 | g A& AR & R BLw
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T wTa4 A2eq F wIfGT P ar ag
3T FI 9978 F¢ | (Interruplions).

o T angE ;T A AT
Fr ez A1y &, fggana & guaat v
IT AEA F—IMWET[ 41T qeE B
et F oAz 7 TEy E ) oqg HIaw
grorfae 1 # 1 waz adf 91gq &, q
f& wemar A garsarg &1 9
g | az aifzat &1 arg o wgaeT
=mzd # 1| (nterruptions),

o T o

(Interruptions).

wErq WEEA ...

Weq AR : i A 1A qgel
Fare-aR wgr ¢ Fr g K gsrg, 4@
§ aft T 79q | WA GwE 43
Ec il

Shri Hanumanthaiya (Bangalore
City): Action has to be taken,

Mr. Speaker: There is a limit. T have
abstained and restrained myself, all
this time.

ot TEREE ARy : AT A47A HAT
"qF amfaee & 1T g g
§ 7z 2EEr & | (Interruptions).

ot 15 ETE W (T ) | HEAH
wRrRq, Gt aTe-ar g § | 5 fRiE
gfs...

WS FEA ;AT S 35
@ | A1 F9 g1 W & § vEwr 3@
w® g

it ar : N TR R A e
qTEF T agd T ALY A §, T TFC
TR &

W WEYEW : A WA a5
Qi & A g7 a9, a1 9§ A8
w3 =T | (Interruplions),
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sY Wy famd : 79 A gaa =g
g
s armY : WA R, ...

WETR HERY 1 % A RIAA A §aE |
F¢T € & w7 ag agr gan a1 &,
arag args wer 54 | A 7 5.0 @t
TRIFTG | =ri-T- 7% ge i aifaT
T GG d1-9T< 4149 1 49T qaa=

g7
ST AU @ AN AT,

wens AR 1 ag Y 1§, At T
-Q' |  There ought to be some limit.
Shri Lal Bahadur Shastri: I am
sorry for what has happened, I shall
not take more time of the House.
However, 1 would iike to say that any
kind of activity which leads to viol-
ence, or which would be ineiting viol-
ence in some form or another would
be most unfortunate in the present
circumstances.

Shri S, M. Banerjee (Kanpur): In-
cluding firing.

Shri La) Bahadur Shastri: There
can be meetings, protests, demonstra-
tions and processions. We have no
objection to any kind of ovpposition
which is more or less peaceful and

we will certainly listen to their
views.
Shri Harl Vishnu Kamath: But

meetings are banned.

o ag famd : w97 AT
Y 1 fifg Hz

Shri Lal Bahadur Shastri: Of course
it would be left to Government {o
decide its course of action. Any kind
of violence would be most unfortu-
nate, especially in the present cir-
cumstances, and it would be exceed-
ingly Adifficult for the government to
put up with it.
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In regard to Kashmir I do not want
to say much. I have already cxpres-
sed My views on what course or line
of action we propose to take in Kash-
mir  But these incidents, nur captur-
ing of certain posts, should not pu!
us in a state of complacency. The
situation is much more difficult and
much more grave. It is not Joing to
be a short-term affair; it is going to
be a prolonged thing. Therefore, we
have tp prepare our country to meet
this menace and to meet the situa-
tion. In this any help or support
from any quarter, even from those
who oppose us, woulq be most wel-
come.

We are passing tfrough critical days
and we are passing through fire. We
have no doubt that it is fire, But I
would only like to say that this Gov-
ernment, vhich is pascing through
fire, wil] eome out of it much bright-
er and much more stronger. In the
fa~~ of this opposition motion I want
to teil the House that it is this Gov-
ernment and the party to which we
belong which will deliver the goods.

Shri M. R. Masani: Mr. Speaker,
Sir, when I opened the debate T had
expressed the hope that the House
would focuss its attention primarily
on the home front which, in my view,
requires careful examination, and 1
am very glad that, by and large, and
in particular in the reply of the hon.
Prime Minister, that emphasis and
that focus have been maintained. T
wish 1 enuld say that the issues that
have be~n raised have been adequate-
ly or satisfactorily answered,

We had alleged, in <o far as the
primary issue of food is concerned,
that agriculture has been cruelly neg-
Jected in the last two Plans, and that
the next Plan proposes to repeat that
neglect. The hon. Prime Minister has
tried to refute that charge by men-
tioning the figzures of actual alloca-
tion and not the percentage and by
mentioning that while the percentage
had not risen beyond 222 to 228 per
cent for irrigation and agrieulture, the
actual allocations were larger. The



